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CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH, JODHPUR

 Jodhpur this the 24™ day of October, 2013,

HON’ BLE MR.JUSTICE KAILASH CHANDRA JOSHI, MEMBER (J)

i HON BLE MS MEENAKSHI HOOJA, MEMBER (A)

OA No. 117/201 3

Om Prakash s/o Shri Sakta Ram, Caste Jat, aged 25 years, rfo-c/o Krishna
Ram Godara, Godara Ka Bas, ‘Digari Kalla, Ajmer Road, Jodhpur
(Candidate for appointment as Mate (SSK) in MES, Army, Jodhpur)

“(Through Advocate: Mr. .F"Sharma)

1.

(Through advocate: Mr. Vinit Mathur and _Ms-. K,Pan.{een)

.. Applicant

" Versus

-Union of India through Secretary, Mlmstry of Defence, Raksha -

Bhawan, New Delhr

The Director General (Pers)/E1C(1) Military Engmeer Service,
--Engineer-in-Chiefs Branch, Integrated HQ of MoD (Army),
K_ashmrr House Rajajl Marg New Delhl :
‘Military  Engineer. . Services, A-Headquarters C‘hief Engineer,
Southern Command Pune B )

Mlhtary Engrneer Servrces Headquaners Commander Works
Engmeer (CWE), Army,-Multan Lines, Jodhpur o :

.. Respondents

O No ] 35 P e

L

Pola Ram. Choudhary Slo Rupa Ram Choudhary R/o Gaurav
“House, Near Sati Mata Temple Panch Bat’u Ratana Jodhpur

; (Raj)

Ramswaroop ‘Slo Sujaram, Rio Vlllage Ramasam Tehsrl Bilara,

'Drstt- Jodhpur (Raj)

_Shyam Lal S/o Kaluram, Rlo Vrllage Prtasanl Tehsrl & Distt-
Jodhpur (Ra]) o .

R a0 o A



4. Mahipal S/o Bhomaram R/o Village Ramasanl Tehsil Bilara, Dlstt~ |

Jodhpur (Raj)

5. Ramprakash Moga S/o Omaram Moga, R/o C- 10, RaJIV Nagar
Mahamandlr Jodhpur (Raj)

6. Ramnrwas S/o Puraram R/o Cfo Ramsrngn Choudhar 18 Ajuja
Colony Arrport Road, Ratana Distt- Jodhpur(RaJ) Co

7. Mohan Lal S/o Buddha Ram, R/o- VrHage Dantlwara vra Banar
Distt- Jodhpur (Raj)

8. Mahendra Ram S/o Chunm Lal R/o Vrllage Aaktajr Post Bawrala
- Via - Bdnar Distt- Jodhpur (Raj); b i

9. Rakesh S/o Kaluram. R/o VrHage Prtasam Tehsrl & Dlstt Jodhpur;; :

(Raj.). :
R : ' . e Apphcants

(Through Adv. Mr. Kailash Jangid)

VersuS'

i
‘r

1. Union of Indra through Seoretary l\/hmstry of Defence Raksha

Bhawan, New Delhi.

2. . The Dlrector General (Pers)/E1C (1), Mlhtary Engrneerl Servrce
House, Raj JI Marg New Delhr——110011

. ’Mllrtary Engrneer Services, Headquarters Chref Engrneer Southern
._Command Pune 411001, .

: .A ....... Réépéndeﬁts

(Through Adv, M. \_/ini{ Mathur andrl\/lé K. Parveen) .

OA No. 136/2013

. Mohit Slngh Chouhan S/o Jagdrsh Singh Chouhan Plot No 30 B
- Hakim Bagh .Opp. Sardar School, Dlstt Jodhpur (Ra) S :

2. Rahul Sharma Slo Shri Jai Dev Sharma R/o 27, Arya Nagar
I\/lahamandlr Jodhpur (Raj) 342006. 1
LI _...Apphcants

‘,A [
i )

(Through Adv.: Mr. Kailash Jangid)

Veraus

Engineer-in Chief's Branch, Integrated HQ- -of MoD (Army) Kashmlr*‘ '

~r

-

e e e e n s s o, o e



1. Union of India through Secretary, Ministry of Defence, Raksha
Bhawan, New Delhi.

2. The Director General (P,ers)/E1C'(‘1), Military Engineer Service,
- Engineer-in Chief's Branch, Integrated HQ of MoD (Army) Kashmir
~ ~.._  House, Rajaji Marg, New Dethi - 110011, -

3. Military’ Engineer Serwces Headquarters Chlef ‘Engineer, Southern
~ Command Pune 411001.

4. Military Engineer Service Headquarters, Commander Works Engineer
- (CWE) Multan Line Army, Jodhpur - 342010.
....... Respondents

(Through Adv.: Mr. Vinit Mathir and Ms K..Parveen)

OA No0.143/2013 with MA No.71/2013

1. Nanaga Ram S/a Vishna Ram, Aged — 20'years, R/o Bajrang Medical
Store Opp. Govt. Hospital_Sindhary,'District_—_ Barmer, Rajasthan.

2. Anil Kumar S/o late Shri Kasu Ram, Aged-31 years, R/o H.No. 91
~ Sargara Colony, 9" Chopasani Road Jodhpur.

3. Pawan Kumar S/o Suija Ram, Aged-21 years, R/o Village- Jajnwal
_Khichi, Post Jajlwal Kalla, District-Jodhpur, Rajasthan,

4~~V1kram-€-houdhary S/~ Shn Kana-Ram,-Aged-24 years Rlo Vlllage :
Jajiwal Kala Dlstrlct-Jodhpur Rajasthan

...Sangram Slngh Slo Shri Vikram Singh; Aged -24-years, R/o Plot No.
\71 New Colony, BJS near Krlshna Mandir, Jodhpur, Rajasthan.

Kré\han Singh” "S/o’ Prem Singh ~ Bhati” Aged 25 years Rio
npas}vvantpura Tehsil-Pokharan, Dlstnct-Jalsalmer :

4 Bardhana Tehsxl Pokharan District- Jalsalmer

9. Vikram Slngh Slo Shn Manohar Slngh Aged 23 years, R/o Plot No.
5 Ganesh Nagar Bhadwa&a Jodhpur Rajasthan

10, Ayub Khan Slo Shri. Mumtaj Khan Aged 24 years R/o B-26 Avtar
Colony near Mandore Garden Jodhpur (Raj)

11.Yakub Khan S/o Shri Mumtaj Khan, Aged-25 years, R/o B-26 Avtar
Colony, near Mandore Garden Jodhpur (Raj)

"Sawal -Singtr-&/o- Shn*»Ugam Slngh Aged 23 years, - R/e V. &PO- -

_/\(\



N

19, Dharma Ram S/o Shri Hema Ram Aged-25__years R/o VJllégé-

12.Jayant Sharma S/o Shri Mahendra Kumar Sharma, Aged-25. years,
R/o Plot No, 64 Dadich Nagal Teesan Pale, Mahamandrr Jodhpur
" Rajasthan. ,

13. Shravan Kumar Choudhary S/o Shrr Gordahn Ram Aged 22 years '
Rlo Vlllage Salwa Kallan Tehsn & District~ Jodhpur Rajasthan

14.Pramod Sharma $/o0 Ram Ratan Suthar, Aged-29 years, R/o Bajrang
Medical = Store Opp Govt Hosprtal Slndhary, ‘Distt.-Barmer,
Rajasthan o , , I B

15.Moda Ram Parmar S/o Shri Shantr Lal Aged 2q Years Rio Bhee';lgrf-
. ka-Bass, Tehsrl Sayala Dlstnct Jalore Rajasthan ‘ RS

16.Pintoo Ram Slo Shii Kuya R, aged 21 years, Rlo BSQ Am
Central, C/o GE Army Central Jodhpur Rajasthan ,

17.Kana Ram Rana S/oShri Saka Ram Rana Aged 22 yec_ 5
Police Thane-ke-Paas, Tehsil- Sayla Dlstnct Jalore Rajasthar-. v

18.Ravi Kumar S/o Kailash Kumar Aged2

'. ears R/o, 86 lndn;a
Colony Alr Force, Road Jodhpur Rajasthan o

P
.

Salwan Kallan, Mandore Jodhpu _‘Rajastha it
elonfiika—

A

20. Rajesh Bheel S/o Shri Parsa Ram Aged.
Bass, Sayla: Dlstnct Jalore Rajasthan :

) vru &

27 years R/o Nathu

Bhawan
- Jodhpur, Rajasthan '

Balon

; Pratap Slngh S/o Shri Loon Slngh Aged 23 years Rio: Quarter No.
302, MES Colony, Jodhpur Ra asthan AT _

!

25. Harendra Choudhary S/o_Shri Godaram
R/o Digari Kallan,” Neno ki Dhanl -S_
Rajasthan : e

; Aged 25 yea 'S;

26.Prakash Saran S/o Shn Bhtya Ram Age
Naharo ki-Dhani, Teh. & Dlstrrot Jodhpur

27 Hadman Ram S/o Shrr Arjun Ram Sou
Heeradesar Tehsrl Bhopalgarh Dlstrrct -J

28.Ram Kishor S/o Shri Mangla Ram Age
Osran Tehsil- Bhopalgarh Dlstncr Jodhpur

ﬁDrstnpﬁJ odh pur »



%9

29, Lal Chand S/o Shri Birjlal, Aged-25 years, R/o Vill. Post -Anupshahar,
Tehsrl Bhadra D|stnct—Hanumangarh

~ 30.Usman Khan S/o Usuf Khan, Aged-26 years, R/o Ward No.:11, Near
“Daud Hazi-Ki Kothr Indira Colony, Bhadra, District- Hanumangarh
Rajasthan

31 Hasan Khan S/o Slrajudeen Khan Aged, 27 years," R/o V.P.O.
Anupshahar Tehsil-Bhadra, Drstrrct-Hanumangarh :

- 32.Manochar Singh S/o Shri Mala. Ram,iAged-27 Years R/o Vrtl Trlwasnr
- Tehsil-Bilara, District-Jodhpur, Rajasthan

33.Ram Lal S/o Shri Surja Ram, Aged 26 years, R/o. Vlllage Jajiwal . -
Khlchryasar Via Basni, Disfrict-Jodhpur, Rajasthan. ‘
O Applrcants

.(Through Adv. Mr. 8.P. Sharma)

Versus

1. Union_of India through Secretary, Mrnrstry of Detence Raksha
o .Bhawan New Delhi. :

2. The Director General (Pers)/EtC (1), Military Engrneer Servrce
Engineer-in Chief's Branch, lntegrated HQ of MoD (Army) Kashmrr '
_House, Rajaji Marg, New Delhr—t‘lOO’lt :

*_‘\3 Mllrtary Engrneer Services, Headquarters Chref Engrneer Southern

-Gommand Pune-414001.-

. .OANo.181/2013

,House Rajajl Ma]"g’ NeW Delhl

Jugal Kishor S/o Shri Mrshrr Lal Aged 29 years R/o DnNra Ki Havelr Near )
~Rajmahal-Middle School Ajay -Chowk;- Jodhpur e ’ , SR
Sl Applrcants

VerSus

1. Union -of India through Secretary, Mrnrstry_t ;Qf Defeneef, iRaksha
Bhawan; New Delhi. , ,ig ' R

2. The Director General” (Pers)/E1C ), Mrlrtary Englneer Service,
. Engineeér-in- Chief's Branch, integrated HQ MoD (Army) Kashmrr
140011, - - G

[t
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Respon_dents

(Through Adv. Mr. Vinit Mathut and Ms K. Parveen)

OA No. 220/2013

OA NO. eevier—=

1.,

16.

Naresh Slo ‘Shri Kishan Ji, Ageq about 23 years, R/O 5;8,;\ndra-

_ Colony, Panch Batti Circle, Air Force Road, Jodhpur. Rajasthan.

Sanjay Kumar Slo .Laté Shri Shyam Lal Ji,.R/o Sansig_Co\ony,

- Baggi Khana_Road, Ratanada, Jodhpur, Rajasthan. -

Tulsi Ram Sjo Shri Ram Lal Ji, Rl/o P\ot No. 276, Nehrung\ony,
Ratanada Road, Jodhpur, Rajasthan. : '

Pratap Kumar g/o-Shri Poona Ram, R/o 73,. Prithvipura; Rasala
Road, Paota, Jodhpur, Rajasthan. ' : Lo

Raju S/o Shri Manohar Lal Ji, Rl H'.lv\lo: 122, Gali No. 3, Kai\awat

pan Palace, Prithvipura, Rasala Road, Jodhpur, Rajasthan. :

pintu Ram Sfo Shri Koya Ram, :Slo BSO Army Center,; Cjo GE
Army Central, Jodhpur, Rajasthan. : -

Moda Ram Parmar S/0 Shri Shanti-Lal Ji,yRlo Bhilo Ka B,_aLs,ﬁTeth
Sayla, District Jalore, Rajasthan. : ;

Ritu Pénwar Wi/o Shri Niranjah, R/o Vidnya Nagal Paota,
Jodhpur, Rajasthan. : '

Sawai Singh s/o Shri Ugam S}hgh, Rlo V&P Bardana, Tehsil

Pokaran, District Jaisalmer, F{ajaé,_than.

Sanjay Chouhan Sio Shri Chandra Prakash, Rio Q.No. %SOS/S.

- Lancer Line, Army Area, Jodhpur; Rajasthan..

Rajesh Bheel S/0 Snri Parsa Ram, R/0 Bhilo Ka 'B{_a,s,;Teh'sH
Sayla, District Jalore, Rajasthan. - S . :

Kanaram Rana Sjo Shri Saka Ram Ji, Rlo -éNéar Police Station,
Tehsil. Sayla, District Jalore, Rajasthan. - L o

Bhupendra Sing S/o Shii Jai Singh, Rio 604, New! Colony, BJS
Colony, Jodhpur, Rajasthan. S B

-Kishan Singh-S/o Shri. Prem Singh, qu_EXZl\iage Jaswan;pp,ura,‘
. Post Jemia, Tehsil Pokaran, District Jaisalmet

Rajasthan. -

Ashok S/o Shri -Bh_iya Ram Ji; Rlo Village Kﬁokhaﬁa, Post Banar,
Jodhpur, Rajasthan. R S  = '

Daulat Ram Choudhéry Slo Shri Harmaﬁ Ram, Rlo Village
Nandri, Post Banar,Jodh}pur.,gjovasthan. S o

%

i

H
B
i
3
H

¢

%



3. Military Engineer Servrces Headquarters Chlef Engrneer Southern _
Command Pune 411001.

4. Military Englneer Service Headquarters, Commander Works Engrneer
(CWE), Multan Line Army Jodhpur 342010." :

{ .......... Respendents '

(Through Adv. Mr Vrnlt Mathur Ms K. Parveen & Mr Glnsh Joshr)

0A No. 16812013 v(_/ith‘- MA Nb-83/2013‘ o

1. Dinesh- Kumar s/o Shrt SuraJ Prakaeh, ‘aged 27 fye:ars rlo
H.No.265, Navdurga Nagar,§ Khasra-4, : Jhalamand‘f Circle,
Jodhpur, Rajasthan.. L ‘ w L

2. Ramdev Nayak slo Shri Madan Lal Nayak aged. 28 years ‘rlo
" H.No.30, Air Force, Indrra Colony, Ratnada Jodhpur Rajasthan '

3. Manrsh Nayak slo Shn Ramdev Nayak aged 27 years r/o_ X
" H.No.68-B; Pabupra CivilAir Port Road Jodhpur Rajasthan

4, Vishal s/o Poosa Ram, aged 28 years, r/o Bombay I\/otors Co.
behind Pancholiya Nadi, Hanjan Basti, JodhpUr Rajasthan

5. Durjan Slngh s/o-Shri Roop Smgh aged 28 years rlo P ot No.169
' Hanwant ‘B' BJS Marg No.17, Jodhpur Rajasthan

Gaurav Jangid s/o Shri Shankar Lal Jangld aged 25 years rlo -
H.No. 28-30, Ram Mohalla, | Outside’ Nagon Gate, | Jodhpur_ L
Rajasthan. L L o

e -‘.’...é...App'Iican"rfs'ft .

Versu5~ - . S -

y

-~

. Union of India through Secretary Mlnlstry of De'fenfoe, %Rakeha.' |
‘Bhawan, New Delhi. : S IR

ry - Englneer Servrce
MoD (Army) Kashmrr

ré"
[

2. The -Dirgetor General (Pers)/E1C (1), Mrllta
© Engineer-in Chief's Branch, Integrated HQ :6f
House, Rajaji Marg New Delh1—110011 B

3. Military Englneer Services, Headquarters Chlef Englneer Southern-
- Cammand: Pune 411001, 11 P

4. Mrlrtary Engineer Service Headquarters Commander Works Engrneer
Army, Jodhpur. : P ;

5. Commander Works Engineer (:CWZE) (P) (Army _;,'j;t?)anar, ‘dehiﬁur. :

R e et A Mmoo\ oA o e tman =




17. Ganpat Ram Slo Shri Laxman Ji, Rlo VlHage Aanganwa Post -
Aanganwa Surpura, Jodhpur, Rajasthan

18.  Anil Kumar Sfo Shri Kesu Ram Ji, Rlo g" Chopasanr Road
Behrnd Ranvir Bhawan, Jodhpur; Rajasthan.

19. . Kishna Ram S/o Shri Mangi Lal Ji, R/o Nandra Kalan Post Banar
_Jodhpur Rajasthan.. S :

20. - Narendra. Kumar S/o. Shri. Chela Ram. Jl Rlo Lancer Lme MES

Quarter, Army_ Area,. Jodhpur Raj asthan
i Appllcants ~3

(Through Adv. Mr R.S. Shekhawat)

Versus

1. Union of India through Secretary, Mlmstry of Defencer Raksha
Bhawan, New Delhl

2. The Director General (Pers)/EKf ( ) Mllrtary Englneer Servrce
Engineer-in Chief's: Branch;- Integrated HQ ‘of ‘MoD (Army) Kashmrr
House, Rajajl Marg, New Delhr— 110011 !

. Military Engmeer Servrces Headquarters Chief Engrneer Southern
Command Pune 411001,

14 . Military Engineer Service Headquarters Commander Works Engrneer
(CWE) Multan Line Army Jodhpur - 342010; \

e : ..R‘eéponde_nts

(Through Adv. Mr. Vinit Mathur and Ms K. Parveen§

OA N0.284/2013

1. Mohd Arbaz s/o Mohd. Ayub aged 19 years tfo Shantrpura
Mehavaton Ki Masjid Road, Jodhpur ‘

2. Bhagwan Prasad Prajapat sfo Shrr Rameshwar Prajapat aged 31
years r/o 254, Mata Ka Than, Darry VVaIr Gali NoB Suthia

Jodhpur,

‘3_. Parmeshwar Prajapat s/fo Shrj Rameshwar Prajapat aged 29
‘years, rlo 254 Mata Ka Than, Dairy Walr Gali noB Suthla
Jodhpur. .

. E

4. Sharvan Ram. Saran s/o Shrr Achal Rarq, aged 22| years r/o
Village-B-Road, Saran Nagar Ajmer Road, Jodhpur '

[,




... Applicants
_ (By Advocate: Shri S.P.Sharma)
» Versué

1. Union. of india through Secretary Mrnrstry of Defence, Raksha
- Bhawan, New Delhi. :

2.- The Director General (Pers) EI C (1) Military Engrneer Service
Engineer-in Chiefs Bench, Integrated HQ of MoD (Army) Kashmrr
" House, Rajaji Marg, New Delhi—-110011.

-3. Military ‘Engineer Servrce Headquarters Chief: Engrneer Southern '
' Command Pune- 411001. :

4. Military Engineer Servrces Head Quarters Commander Work
Englneer (CWE) Army Jodhpur-342010 »

5. ._Commander.Works Engineer (CWE) (P} (Army), Banar, Jodhpurf

: o e Respondents
(Through Adv. Mr Vinit Mathur) '

- OA No. 28'5/2013
10 Tilok™ Choudhary 8lo Shri Anda Ram, Aged about 19 years, Rlo.
Village Gujrawas; Post Banar, Drstt Jodhpur N

2. SanwarRam S/o Shri Bhanwal Lal; “Aged about 20 years, R/o Vrllage o
o Khokhana Post Banar, Distt. JOdhpur ' . S

3, ”Ganpat Lal sl Shn Laxman Ram Aged about 22 years; Rlo Naya »
. Gaanv, Post Chopara Tehsil SOJat Clty, Distt. Pah % i

4. Rohit Chouhan Slo Shii Satya Narayan Slngh Chouhan aged 24.:'
' "'years ‘R/o Barlo Ka Chowk tnsrde Osryon Ki Havel_r} Jodhpy

'WBajran Colony, Near Golnadr Ummed ChowA

. Imran S/o Shri Abdul Rahim aged 25 years R/o' in front' oT Golnadr
. Ummed Chowk, Jodhpur. .~ . .

Sameer Khan S//o Shri Mohammed Shakeel Aged about 23 years
R/o Kabutron- Ka Chowk Nyarlyo Ki. Maszrd ‘Ke Pas Pathan Gah
Jodhpur ' . .

- B. 'thayatullah Khan S/o Shri, Lryakat Ullah Khani
- Rlo K-83/205, Ramjan Ji Ka Hatha Banar
: Jodhpur .

Aged about 29 years,
Road Aktrar Nagar

" J.L'f.Ari_ﬁDlica;nts




(Through _Adv."Mr. B. Khan)

Veréus

1. -Union of india through Secretary, Mlnrstry of Defence Raksha
Bhawan, New Delhr

2. -The Director General (Pers) El:C (1) Military Engrneer Service
Engineer-in Chiefs Bench lntegrated HQ of MoD (Army) Kashmir
House, Rajaji Marg, New Delhi — 110011,

3. ~M|lltary Engineer. Servrce Headguarters Chref Engrneer Southern
- Command Pune 411001.

4. Military Engineer Servijce Head Quarters Commander V\lork Engrneer a-

(CWE) Multan Line Army, Jodhpur.- 342010.

......... ..Respondents
(Through Adv. Mr Vinit Mathur) '

OA N0.347/2013

Vikas s/o Shri Dlnesh Kumar, aged 21 years rfo. Nagorr Gate, Kala Colony
Galr no.3, Drstt Jodhpur. . .

£: . Applicant
- {By.Advocate; Shri S.P.Sharma) - o

Versus

\L Union of India through Secretary, Mlnlstry of Defence Raksha
Bhawan New Delhl ,

2. The Drrector General (Pers) EI C (1) Mllltary Englneer Seyvice
Engineer-in ‘Chiefs Bench lntegrated HQ of% MoD (Army) Kashmrr
House Rajajl Marg New Delhr—-110011

) —-3. Military- Englneer Service. Headquarters Chlef Engrneer ;Southern -~
v.-m-ﬂ.}-ACommand Pune:411001.. A . '

— 4. Military_Engineer Service Head Quarters Cornmander Work Engrneer
(CWE) Multan Ling Army, Jodhpur 342010 ; o

. ..Reepondents

i

(Through Adv. Mr. Vinit Mathur and Ms K.Par;ve,e;n)

OA No, 371/2013

1. Sadlque Khan S/o Shri Raseed Khan aged: about 28 yeare iR/o Post

.. _._Farasow Ka Bangla, Moti Chowk Jodhpur R




————————— —_—
P H
' i

R ,w,.,(CVVE) Multan Line Army,. Jodhpur 342010

2. Chand Khan S/o Shri Abdul Raseed, aged about 28 years, R/o Post
‘Farasow Ka Bangla; Moti Chowk, Jodhpur.

............. Applrcants
(Through Adv. Mr. B. Khan)
» Versus

1. Union of India through Secretary, Mlmstry of Defence, : Raksha
Bhawan, New Delhi.

2. The Director General (Pers) Ei C (1) Military Engrneer Servige

Engineer-in Chiefs Bench Integrated HQ of MoD (Army) Kashmrr '

House, Rajaji Marg,- New Delhi — 110011

3. Mllrtary Engineer Servrce Headquarters Chref Engineer, Southern
'Command Pune 411001. :

4. Military Engineer Service Head Quarters Commander Work Engrneer
(CWE) Multan Line Army, Jodhpur - 342010

-5, Commander Work Engineer (CWE) (P) (Army Bénar, «Jodhput
342027. . o : o

AT Respondents

(Through Adv. Mr. V|n|t Mathur, Ms K. Parveen & MF\GITISh Joshr)

~ OANo. 3942013 -

. Bhanwar Singh Rathore S/a Shii Om Slngh Rathore aged about 24
years Rlo Flat No. 58, AZSA, B J S. 1Colony, Jodhpur ‘

-2 Ieepak Choudhary- S/o Shri Pokhar Ram, aged about 19 yeara Rio
Nengo Ki Dhani, Sikargarh Road:; Post Nandra Kala Tehsrl & Dlstt—
Jodhpur.

Appllcant-
(Through Adv.Mr.. BWKhan) SRS S S '

Versus :

"1, Union of India through Secretaryr MWSUY Of Defence Raksha‘

Bhawan New Delhi.

N

Engineer-in Chiefs’ Bench lntegrated HQ of

MoD
House, Rajaji Marg New Delhi — 110011

(Army) Kashmrr

3. Mrlrtary Englneer Service Headquarters Chre"

Engineer,. ;So;uthern
Command Pune 411001. R

4. Military Englneer Servrce Head Quarters Comma

._nde_r Work Er('gineer

The Drrector General (Pers) El C (1) Ml(rtary Engrneer Servrce




e,

5. Commander Work Englneer (CWE) (P) (Armu), Banar, Jodhpur
342027.

........... Respondents

BN

(Through ‘Adv. Mr. Vinit Mathur and Mr Girish Joshi)

OA No. 395/2013

1. - Himmata Ram S/o Shri Mula Ram, Aged-24 ‘years, R/o
’ Cholaniyan Ki'Dhani, Village & Post — Chamu, via Trnwan Tehsrl-
Shergarh, Drstnct—Jodhpur Rajasthan :

2. Virendra Choudhary S/o Jalu'’ Ram Choudhary, Aged -24 years
R/o Saran Nagar 'B' Road, Ajmer Road, Drstrlot Jodhpur
Rajasthan. o

3. Jagdish S/o Naina Ram, Aged 28 years, [R/o Vlllage rGujrawas,

- Post- Banar, DrstnctJodhpur Rajasthan )
, o PO Applroants

(Through Adv. Mr. S.P. Sharma)
' Versus

1. Union of India through Secretary, Mrnlstry of Defence Raksha
Bhawan; New Delhi.

“2~.-The -Director General (Pers)/E1C(1),- Mllrtary Engrneer Service,

" Engineer-in Chief's Branch, Integrated. HQ of MoD (Army) Kashmir

i
i

House, Rajaji Marg New Delhj ~ 110011

_ 3. Mlhtary Englneer Services, Headquarters Chlef Englneer Southern
L e e -Command ~»Pune~411001 e

4 Military Engrneer Services, Headquarters,, Commander Works
Engineer (CWE), (Army), Jodhpur-342027 ! :

31.4..342027

(Through Adv. Mr. Vinit Mathur Ms K. Parveen and Mr. Gmsh Joshr)

OA No. 415/2013

1. Niraj Sharma S/o Suresh Chand, aged about — years, ! R/o Village
Malikpur, Post Jhudavai,- Drst-Methura (U P) :

i
il ' © e, T

.«Commander Works. Engrneer (CWE) (P) (Army) Banar jJodnpur- |

Respondents :

Li




2. Vipin Sharma Slo Gopal “Sharma, R/o Village Sadarvan, Post
Bichpuri Dist-Agra (U.P.). , '

3 Man Singh Rajpoot S/o Bherun Singh Rajpoot, Aged about 26 years,
“R/o VPO Sonkhan Tehsil Kathumar, Dis-Alwar (Ra)) .

e, '....Applicants:

(Through Adv. Mr. Kailash Jangid)

Versus

1. Union of India through Secretary, Mlnlstry of Detence Rakeha
Bhawan, New Dethi.

R . 2. The Dlrector General (Pers)/E1C {1), M|lrtary ‘Engineer :Service,
' Engineer-in Chief's Branch, Integrated HQ of, MoD (Army) :Kashmir
House, Rajaji Marg, New Delhi= 110011,

- 3. - Military Englneer Services, Headquarters Chief Engrneer Southern -

Command Pune 411001

4. Military Englneer Service Headquarters, Commander Works Engineer
(CV\/E) Multan Llne Army, Jodhpur 342010.

........ ..Respondents

(Through Adv.: Mr. Vinit Mathur and Mr, Girish Joshi)

OA NO_. 42172013 b

1. Sharwan Srngh S/o Shri Sher Slngh 23 years R/o Qtr No 352/2
‘Lanicer Lifie, Jodhpur342010(RaJ) - . :

2. Kuldeep Singh Rathore S/o Shri Gopal Slngh Rathore R/o Q No 2,
Lancer Line, MES Colony, Dist. Jodhpur-342010 (Raj).

3 “*Han Ram- Nayak-S/o-Shri Chaturbhuj. Nayak | R/o Hs No 84 Kumar R/o
—Indra- ColonyrAlr Foree-Road; Ratanada DlsttJodhpur—342®O1 (Ral)

e .égphcants

Versus

. Union of India through Secretary, Mrmstry of Defence Raksha

: -Bhawan New Delhi.

F , 2. The Dlrector Generai (Pers)/E'lC (), Mllltary Engmeer Servuce
- Engineer-in Chief's Branch, Integrated . HQ'of_ MoD (Army) Kashmlr

’ S e e e House-Rajaji- Marg,-New. Delhr— 110011..




3. _Mrlrtary Engineer Services, Headquarters Chief Engineer, Southern
Command Pune 411001 .

4, Military Engineer Service Headquarters, Commander Works Engineer
(CWE) Multan Line Army, Jodhpur - 342010.

' . e ~..Respondents
(Through Adv. Mr. Vinit Mathur) '
OA N0.432/2013
1. Babu Ram s/o Shri Sona Ram, aged about 31 years, r/o vrllage

Pokharra Post Banar Distt. Jodhpur.

2. Aslam s/o Shrl Abdul Sattar, aged 28 years r/fo Galnadi, Ummed
Chowk dodhpur.

, ' .. Applicants
(Through Advocate: Mr. B.Khan) '

Versus

1. Union of India through Secretary, I\/Irnrstry of Defence ‘Raksha
Bhawan, New Delhi. .

2. The Director General (Pers)/E1C(1), M|l|tary Engrheer Service,
Engineer-in Chief's Branch, Integrated HQ .of MoD: (Army) Kaehmrr :
""House, Rajaji Marg, Néw Delhi - 110011, T

e .‘_3-.':.:5Mrhtary Engineer Services, Headquarters Chlef Engineer, Southern'
'-.,.':Command Pune 411001,

' 4 ,VIVIllrtary Engrneer .Services, . _Headquartere,_i-Comma_nder quks
+ 'Engineer (CWE), (Army), Jodhpur < 342027.

) 5 Commander Works Engineer (CVVE) (P). (Army), Banar, Jodhpu'r—
342027 ' f

-Respondents -

_(Through Adv.: Mr. Vinit Mathur)

OA No. 461/2013

“Gordhan Jani-S/o "Shri- Mehram Ram Aged ‘about 23 years Rlo
Vltlage Post Nandhada Kalan Vaya Banar, Drstt Jodhpur

2. Dinesh S/o Shrl Tulsi Ram, Aged about 20 years R/o Vrllage Post
" Kharda Randhir, Jato Ki Dhani,, Vra Banar, Jodhpur '

3. Bada Ram S/o Shri Tulsi Ram Aged about 21 years R/o Vrllage Post
_Kharda’ Randhlr , Jato Ki .Dha‘m ‘_\/ra Banar; dhpur - '




4. Sohan Lal S/o Shri Ummed Ram, Aged about 28 years, R/o 165,
-Godaron Ki Dhani, Digari Kala, Ajmer Road, Jodhpur

5. Mahipal Srngh Slo Shri Jagdlsh Srngh Aged about 24 years, R/o
“«Gayatrr Nagar, Bhadwasrya Jodhpur

8. Pratap Srngh S/o Late Shn Dhan Singh, Aged about 28 years R/o
. Bagar Beri, Klla Road, Jodhpur

7. Gajendra Slngh S/o Shn Gulab Singh, Aged 80 years, R/o Merta
Road D|stt Nagaur. ‘

8. Amar Srngh Slo Shn Dhool Srngh Aged 31 years Rio LaI Sagar
_ Jodhpur.

S JUT Applrcants
& . (Through Adv. Mr. B. Khan)

Versus _' )

1. Union of India through Secretary Mmrstry of Defence ‘Raksha
Bhawan, New De|h1 F :

2. The Director General (Pers) . El C (1) Mrlltery Engineer ‘Servroe'

Engineer-in Chiefs Bench Integrated HQ of MoD (Army) Kashmrr
House, Rajaji Marg, New Delhi— 110011

- 3. Military Engineer Service Headquaners Chlef Englneer Southern
- Command Pune 411001. '

4. Military Englneer Service' Head Quarters Comimander Work Englneer
: (CWE) Multan Llne Army, Jodhpur— 342010

5. Commander ‘Work Engrneer (CWE) (P ) (Army) ‘Banar, ,;JOdhpur
342027. Lok P :

- ‘ P o ..... Résgondents-

(Through Adv: Mr. Vlnrt Mathur)

ORDER (Oral) |

~ Per Justice Kailash Chandra Jos,_hi,;f\/l'ember (J)

baring Nos. 117/2013, 135/2013 136/2013 143/2013 r181/2013

\168/2013 220/20'13 284/2013, 2852013, 347/2013 3»7‘1/2013,5 394/2013,

395/2013 41512013, 42112013, 43212013 and 46"‘2

013- In all t:fhese- OAs,

d similar b'ei;ng' relief to

~ By this common Judgment we are proposrng to decrde 17 OAs




‘declare the re-examination conducted by respondent Nos.3 and 4 on
1442013 and the order passed by respondent Nos 3 and 4 by which

notn‘rcatron dated 14 2.2013 (Ann.A/1 and A/2) was published, as illegal with

the further prayer to direct the respondents to make appointment in -

pursuance of the written examination held on 2..9.20?12 and interviews held

from 20.10.2012 t0 31.10.2012.

2 We are not puttlng the facts of any partlcular case because the rellefs

‘as sought by the appllcants are common/ldentrcal in all the OAs.

3. T;he.f\acts neoessary to adju'dlcate all'the OAs may be summarized in
a narrow compass that all the applicants appeared in the writtenvte-st held on
,2.9.2012 in pursuance to thetaldvertisem'ent publlshe_d in the Employment
Newspaper dated 24-30 December, 2011 _(weekly).- The_reafter a

corrigendum was issued regarding. the cha'nge of eligibility criteria, which

was notified on 12.4.2012. All the applloants applied for the post of Mate

(,S.S..K)'in‘ p‘ursuan.ce to the above ad)lertlsemertt. .Th_e examin‘ation».was.to fill
L up the.vacanciesﬁ'Qn all India bé_Sis at,notiﬂedjplaoes in diff,erjent parts ot
India. A written examination was held at Jodhpur o_nv 2" Septemper, 2012,
and the result of the: written examlnatron was declared by the competent

authonty All the appllcants were lssued call letters to appear rn the mtervrew

soheduled to be held from 20 10 2012 to 31 10 2012 at Command Works

N

// / i " that results of other centers were declared but t Was not deolared for

o Jodhpur Centre. Thereafter the respondents lssued another advemscment
'dated 1422013 for re- oonduc‘uon of examrnatron of Jodhpur Centre
‘ scheduled to be held-on 1442012 Belng aggneved with tl e actlon of

V_reelponud‘ent.Nos_. 3 and 4 for non-declaration ;of result of the earlier

,_Engmeer (Army), Jodhpur in whrch all the applroants appeared lt is averred-



3.
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examlnatlon held' onh 2.9.2012 and interviews held from 20.10.2012 to

31.10.2012, these OAs have been filed while challenging legality of the

— < \r\e»vlsed advertisement dated 14.2.2013 and'further process of examination

conducted by respondents.

4. - The main grounds on which the reliefs have been sought are as

foll‘ows:- _

4.1 The issuance of fresh ad\‘/ertlsement Ann Al and A/2 is bad in-the

eyes of law because the respondents cannot be allowed to proceed with re-
examlnatlon in respeot of one centre only as the vacanCIes were; advertised
on All India basrs: |

4.2 : ‘Without there being any sp_,eclﬁ-d order of “;canc_ellatlon:; of earlier
examlnatlon, fresh examination cannot be held. |

4.3 'b "The -selectlon process cannot be.ohanged-in- mld strear-_n,j Either- t_he

entire advertisement ought to _hav_é been;canoelled or:the reSpondehts ought

---to-have completed.the earlier selection process.

44. Cancellation of examlnatlon Wlthodt recording any reason and without
holdlng any inquiry or appllcatlon of mlnd to the allegatlons made |n alleged

“complaints’is improper and agalnst the settled prlnClpJes of law

5 The final result has been Wlthheld and fre'sh- examlnatlon has been

rdered to accommodate some blue -eye Candldates who did not find place

<in- the earher«selectlon process e et e

4.6 .In.some.of the OAs a.d.cl,l.tlona,l;gr,qun_da, have. been averred wrth regard _

to the second wntten examlnatlon ‘held on 1442013 llke-leakage of

‘examination paper, belated startlng of wrltten examlnatlon and that some

»persons were allowed to sit in the examlnatlon s'-wh;) -dld-not appear in the

earlier examlnatlon held on 292012 lt has also_been averred in the

‘additional grounds that some persons were 1ssued c%all letters for the written

o . i
' H




examination, e-_ven though they were not allowed to sit in the examination

 held -on--2,9;-201-2,—--—and»‘someny-who--were earlier allowed to appear in .the

T s .

the 14" April, 2013 examination. A ground also been taken that the

. respondents have not followed the provisions regarding reservation and in

~ some of t_he» OAs, the applicants have annexed the news items pybllshed-in

~ the newspapers regarding the irregularities committed during the second

examination feld on 14.4,2013.

47 In some cases, it has been averred as a ground to challenge the
lllegalrty of Ann A1 and Al2 that bare perusal of the result of sIhe written
examlnatlon-of 14’“~Aprrl 2013 show ;that some candldates ha,ve been
declared’ successful havrng roll numbers in a group without. there being
difference between the group of 5-10 roll numbers reflecting lack of fairness.
‘It has also been-said that how is it. possrble that not one’ person out of the
100 -odd applrcants in these OAs found place in: the lrst of; successful

. candrdates of the Aprrl 2013 examlnatron though all of them had passed

the earlrer wrrtten examlnatron and appeared for the lntervrew in: the year

2012 R

ln~ some ‘OAs; replres have been filed: The counsel for. the

the appllcants have also. submrtted thatithe counter. (larm by the applrcants

in some of the OAs may be adopted as counter clalm in other OAS in which
l
replres have not. been - filed. Further Shrl V K. Mczthur counsel for the

respondents has filed addmonal afﬂdavrt and both the pames agree that the

examination and called for interview, were not-even issued admit card for-




same may be read as additional affidavit in all the cases. Thus, treating the

pleadings in all the cases as complete, we are deciding these OAs.

~Teceived - in- the earlier -process. -1t -has -been

B. In some of the OAs, the applicants have prayed to pursue;the matter

jointly. The prayer is allowed because the applicants are pursuing the same

relief and the Misc. Applications filed for joining the -applicants together in

some OAs stand disposed of accordingly.

7. In the counter, the respondents while denying the chai'ges of
arbitrariness, illegality and irregularities committed in the first -e;xa_mination

averred that first examination wes cancelled on the basisof a report

subr_nitt_ed by a Board comprising of 5 officers and dfter due 'a’p:pii:catic'm of

~mind and appreciation of each and e.very—fact, the competent a_t(thority took

a -decision _to re-conduct the examination and this “cautious decision was
taken after due application of mind with the re_ievgint facts. It has been

further averred in the reply tha't“an internai investigation was ordered by CE

-z, Jodhpur to check whether the’ policy guidelines’ were followed in the

edriiei emmination and LhG said investigat.on brougi“t out va.i“us d“ viations
in the procedure adopted by the CWE Jodhpur and 1he process was found

to be vitiated and on the baSiS of the. above internai investigation the

rutiny.}o__f,gippiications

er averred ‘that the

advertisement issued in December, 2019 cieariy istipulates:that call for

written fest and interview conveys no assurance whatsoever that then

candidates will be: selected/appomted Hence the: competent authority was

well Within its right to annui the recruitment at any time if the seme is found

s e i e - P . Iy...

.
i

ompe’ient authority ordered to re- conduct the. written examination without -



s

to be violative of transparency and fair play and in this case, the competent

authority has ordered to re-conduct the process. Therefore, there is nothing

“illegal, irregular and unlawful in re-conducting the examination, rather it is a

.process o hold the examination mare fairly, which was well within the ambit

of the authont)es

7;1 It has been further averred in the, counter that the vacancres were
advertised zone-vt/ise and each  recruitment zone was independent and,
therefore, it ie not necessary to conduct this recru‘itment withj :atl India

recruitment process and the same can be:conducted separately also.

7.2 80 far -as the grounds taken regarding re—;_examination held on

 14.4.2012, it has been ‘averred that some applicant’ have mttlally created

chaos at the venue of-the examination and ong-of them mtght have carried

papers with him surreptnttously althoughithe same was not at{owed to be
taken -out and -the applicants- have produced.— that paper and iat/e,rred the
ground "of .leakage 'of paper. It has been further stated that.printing of the

~ paper was done very confidentially directly under the supervision of Board of

Ofﬁcers ensuring comptete seorecy lt has been speolﬂcally stated in:the

"'reply that ‘Shn Om Prakash, applmant in OA No 117/201’3 was creating

atthe venue. o E R , : ' ﬁ '

. The sum and substance of all'the replie's is, that re—examination was

conducted in a very fair and transparent manner and the ‘competent

authority was within the competence to re oonduct the examrnatton on the

basis of the fmdmgs of - the Board ot 5 ofﬂcers and therefore ‘there is

nothlng rtlegal and wregular in re- conductmg the examfnatton

I
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8. The rejoinder-submitted by some of the applicants conta'rns more or
\lé‘sssame facts and reiteration of allegetions of favoritism and .nepotism
except in OA N'o.11?/2013 filed. by appl'roant Om Prakash wherein in the
“counter affidavit it has been st,ated- that the: person nemed Shri M,ool Singh
h_as never n_"rade complaint against the first process of examination held on

2.9.2012 and no such. person namely Mool Singh ever remained the

President of the MES Workers Association.

9. Heard the counsel for the parties. The main ‘contention of the

applicants regarding cancellation of earlier examination and issuance of the

advertisement dated 14.2.2012 for re-conduoting the examination and to

cancel the entire process of _earlier selection prooess and .to direct the

respondents to declare the result on the basis of the marks obtained in the
earlier examination is that the question papers while conducting re-
examination were leaked and this leakage of question papers is sufficient

ground to' declare the second proc_es,js ilegal and tnerefore, the .applicants

olam to drrect the respondonte to declare the';reeu't of the earlier

examination. Counsel for the apphcant furthel contended thdt the first

- exammatron process was re-conducted wrthout proper apphoatron of mind

o _t.o_fand in_arbitrary.manner; and on a. single. reference to-admrnlstratrve reason,

rt was decrded to re- oonduot the examrnatron Re conduct of : examrnatlon

wrthout cancellation after proper appllcatlon of mlnd and without transparent

* . reasons and genuine grounds .is unsustarnable‘- ‘in-fthe eyes’ of law In

support of his contention, he has relied upon the )udgment of the Hon ble

Apex Court in the case of Charrman AH India Rarlway Recrurtment board

and Another vs. K.Shyam Kumar and Ot_hers, repo,rteid;m (2010) 6 SCC 614
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and in the case of East Goast Railway and Another vs. Mahadev Appa Rao

and Others, reported in (2010) 7 SCC 678,

BN

~—

10.  Onthe contrary., the counsel for the respo'ndentsfcontended that one

Shri Om Prakash along-with other persons created»chaos initiaHy at the

, examrnatron centre -and  after rnterruptron by the crvrl pollce Shrr Om -

_Prakash was debarred from. appearmg in the exammatlon and dunng that

nursance period or chaos, Shn Om Prakash managed to brrng out the :paper

-wrth him and thatpaper has been produced whrch does-not 'amount to
_Ieakage of paper because after that mcrdent he was not at!owed to appear in

the examrnatron The counse! for the applrcants further contended that the

1 .

.teakage must be pnor to the examlnatron and |f dunng the course of

examrnation some mrschtef has been commrtted by any candrdate rt does

not amount to teakage of questron paper

competent authorrty after applrcatron of mmd ordered to re- conduct the

' examrnatlon s sett(ed posrtlon “of Iaw that on _ﬂlmsy grounds: such

t

examination.cannot.be.cancelled, but where the competc;nt authorrty venfred

the facts from record or an rnqurry howsoever summary the same may be it

, . r t

is possrbte for the competent authorrty to take a decrsron that there are

good reasons for makrng the order _whgch ;the authonty eventuall_y; makes.

g

b,
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: | Accordingly. the facts of present case are different from the cases cited by

___the applicants.

12.  Counsel for the applicants further relied upon the judgment of the

Hon'ble Supreme Court in the case «of Inderpreet Singh Katilon and Others

vs.'State of_l?uniab and .Others,' reported in (2006) 11 SCC 356, but looking

~ to the enquiry report which was perused by the Court W_hile consldering~ the

interim relief, the facts of this case are. entirely different from lthat-of the

. p;'\ésent case.

,‘ Counsel for the applicant fur;ther' contended that .applicants'

of the judgment of the Hon’ble Supreme Court in the case of Ra_mesh Kumar

vs. High Court of Delhi and Another reported in (2010) 3 SCC 104.

14, . So far as other grounds averred in the OAs are concerned, there are " .
. specific allegations regarding rnaljpractic;:e, a»rb‘l_trayrin_esis and other,_mal'a-fid.e -

action on the part of the respondents and it has bejen adrnitted during the .

course of arguments that almost all the appllcants who appeared in the

o earller examlnatlon have been called to ‘appear rn the second examlnatlon

except Shn Gaurav Jangld but in the counter flled by the respondents it
has been specrﬂcally averred that re- conductlng of e,<am|nat|on started right

from the stage of scrutrmzrng of ‘applicatioris forms and if the candldates

form was not f_ound in terms of the adv‘ertlsement that appllcant has not

been issued call letter for the. written'examin'ation Therefore the grounds

taken by the appllcants in this context do not carry any force. Counsel for

the applrcants although pleaded that .one appllcant Who had earller not

I
i




r appeared in the examrnatron ‘was allowed to appear in the second

examrnatlon at Jodhpur centre, but the counsel for the apphcant during the

'\'.cto_uree of arguments could not verify the details of_s_uch person,:therefore,
the averment made in the apphcatron appear to be vague Sxmllarly the
averments regardmg arbrtranness malaﬂdeness and mat practrce averred in

the applications are also vague and incorect.

* :.Counse for the applicants oontend{ed_vio]ation of the proVie_iion_s ofithe
reservation policy, but on the contrary, counsel for the respondepis. denied

this fact. We have perused the advertisement issued by the geepondent

.depar..tment and in the advertisement its,ehc it has been mention.éd that no

msmmum ‘marks are required in- the wrrtten test te.call for lntervrew and as far
as possible. 5 times of the vacancres the persons will be oa]led in-the-
r_ntervrew ~and _rf;m sorne categorles less -perspns; ha\'/e--been gdeclared

successful. rn -written examlnatron it cannot be sard that respondents have

@‘\N followed the reservatron pohoy because ultrmately the reservatron pornt

wieN
s Fos,

TEnese s e determlned -atthe-zonal- Ievel Therefore thrs argument -of : the counsel for

" the applrcants that now the Ie- exammatron cannot be fqondu_cted_ for :one

headquarter onJy is not sustamable in the eyes of iaw

K

- 17.. - Counsel for the applicant .furt_;her:_gont_en_ded- 28t there is no specific

order of cancellation of the -earlier vexan;nination, butjwe are not:inclined to

Ry
i~
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accept this argument ‘because re-conduction of examination automatically

pre-supposes cancellation of the earlier examination and there-is no need to

-~ . .0 \ .
.§pecif_ical!y cancel the earlier examination. Thus, this argument does not

carry any force.

' 18.  We have considered rival contention of both'the parties. Although the

-

applicants have averred in their OAs_the f'act._of fgvoritism, nepotism and
other allegations. but such averments made in the DAs are vaﬁgue and no

specific allegation has been made against any officer. Moreover,gthere are

* vague averments in these applications that some of the; candidates

-appeared at Jaisalmer in the earlier-examination and they*-n;ave been

allowed in. the second examlnatron at Jodhpur but no such: documentary
evidence  has been produced by the applrcants ln addltron to it, so far
issuance of call letter in the second examination to Shn Gaurav Jangid IS
concerned, it has been replied-in the counter that as the entlre 'process has

been re- started from the stage of scrutlny of applrr,atlon forms »therefore

Iaw that’ where the competent authonty verified the tacts from. rer:ord of any"

inquiry .,howsoev,er summary . the, same. may ,.b.e_t it is possilble fOI 'theA

--‘competent authority ‘to take a demsron that there are good 1reasons for

makrng the order which the aut_ho‘r;lty. eve‘ntue,lly m.a‘kels. /-\ccordrngly “the

reasons 'ment_ioned in the en'quiry repqd by thi x ,:';m_;p‘et_ent authorlt3/ to re-

alleg txon of ma! fd ness or
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~-20.-. -8o far as contention -regarding --resen/-ationupoint is. concerned, it is

“well settled principle of law that after finalization of the recruitment process

reservation polrcy shall’ be complred with, therefore at thrs stage merely

- after declaration of result of the wntten examlnatron it cannot be said that

reservation policy has not been complred-wrth.

.21, . ‘Sofaras failure of applicants in the examination and passing of some
- of other candidates as evidence of unfarrness is concerned in the absence
‘of ‘any specrfrc allegatlon or specn‘lc malice on the part of any, offrcer the
same cannot be accepted as proof and, therefore; the contentioh raised by

* the applicants can not sustain'in the eyes of law, * =

22 in totality of the above discussiohs, ln our'considered vje\{v, all the

‘OAs’lack merit and'thie 'same are accordrngly drsmrssed

(Meenakshrﬂoom) o
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